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Telcphone connection jn various towns of
Gujarat

3553, SHRT RAMSINGHBHALI PA-
TALIYABHAI RATHVAKOLL: Wil
the Mimster of COMMUNICATIONS
be pleased to state :

(a) the numbe: of applications receiv-
ed in Baroda, Suiat, Valsad and Broach
distiicts of Gujauat for telephone con-
nections under OYT, non-OYT and othet
categoiles  duting the period from 1st
January, 1987 to 31st October, 1987;

(b) the total number of connections
given in each category during the said
pericd;

(c) the number of conmections which
weie given out of turn and as g special
case during the said petiod:

(d) the number of applications pend-
ing for telephone connections for the last
thice years 1n the above division; and

(¢) whether any more ecxchange is
likely to be installed in the above dis-
tricts ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHR] SANTOSH MOHAN DEV): (a)
to (¢). The information 1s being collect-
ed and will be laid on the Table of the
House,

3554, [Tmrnfcrred to the 11th Decem-
ber, 1987]

Stadium at Fazilka

3555, SHRIMATI KAILASHPATI
Will the Minister of HUMAN RESOQURCE
DEVFLOPMENT be pleased to state:

{a) whether there is any proposal un-
der consideration of the Punjab Govern-
ment to construct a sports stadium with
a capacity of 10,000 at Fazilka, whic.h
had cnce been a venue of the All India
Ciose Country Races;

(b) whether it is a fact that land for
the stadium had been allotted and an
initial sum of Rs. 50,000 was also sanc-
tioned for the purpose;

(c) whether construction of the sta-
dium is in progress and if so, what is
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the present position thereof and if not,
what are the reasons therefor; and

(d) by when construction of the sta-
dium is likely to be completed ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND THE
MINISTER OF HEALTH AND FA-
MILY WELFARE (SHRI P V. NARA-
SIMHA RAO): (a) to (d), This De-
pariment does not seem to have recerved
any proposal from the Punjab Govern-
ment for financial assistance for constiuc-
tion of a stadium at Fazilka. However,
the information has been called for from
the State Government and wouid be lafd
on the Table in due course
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